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GOVERNMENT OF INDIA
MINISTRY OF CORPORATE AFFAIRS
OFFICE OF THE OFFICIAL LIQUIDATOR

HIGH COURT OF DELHI 8" FLOOR, bH
LOK NAYAK BHAWAN, KHAN MARKET,
NEW DELHI-110003 PHONE:; 24693393. CYqo2-
e/ / f €
Co. Lign. (PathCorp )-1I// Dated: 28.11.2016

To

The Asstt. Registrar,
(Company Branch),
Delhi High Court,
New Delhi.

Sub: - In the matter of Pathcorp Diagnostic Pvt. Ltd. (In Prov. Lign.).
¢ -P. Neo 333 2304
Sir,

Please find enclosed herewith a cutting of the ‘Sale-Notice” published

in the newspapers Statesman(English) and Veer-Arjun(Hindi) on 19.11.2016

You are requested to place the copy of the ‘Sale —Notice’ on the website

j of Delhi High Court.

K 5
= \f e Yours faithfully,
(RAJPA/NGH)
DY.OFFICIAL LIQUIDATOR,

DELHI HIGH COURT.
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“Thereisabig queue out-

General public is hereby informed that this |
person Named . Narender, S/o il
Sewaram, R/o ; Vill. Dharana Kalan, Dislt,
Sonepat (Haryana) (Address Not Verified)
Age: 55VYears, Sex ' Male, Height: 5Ft 7
inch, Complexion :

ots and dishes protest a
tay, Subrata Dutta

gainst demonetisation during the winter session at Parlia-

PARTIES AID PEOPLE IN Q

te in mind

Captain Amarinder
Singh-led Punjab Con-
gress lambasted the Shi-
romani Akali Dal (SAD)
and Bhartiya Janta
Party’'s (BJP) coalition
government, for the
problems faced by the
people.

Earlier this week,
Punjab Congress took
out a campaign to help
harassed people waiting
in queues in all districts.
The party leaders are
also making arrange-
ments to serve refresh-
ments for the people,

Elaborating this, Pun-
Jjab Congress general
secrefary; Sandeep Sand-
hu stated that besides
helping out with filling
up forms for exchange of

old currency, the Con-
gress leaders have been
asked to guide the har-
ried customers through
the technicalities of the
process.

Adding to this, people
who are not familiar
with ATM functioning
are being helped by the
party leaders.

“The state-wide pro-
gramme would continne
till there is a positive
change in the situation,
triggered by PM Modi’s
dictatorial orders, said
Sandhu.

Similarly, Sucha .
Singh Chhotepur, who
has floated Aapna Pun-

Jjab Party after leaving
AAP however, welcomed
M0d1 § demonetisation
move but said, it should
have been done in a
planned way,

Volunteers of SAD,
BJP and Aam Adami
Party (AAP) also
claimed to have helpecl
the people sufferi ing due
to demonetlsatmn in

various districts
and blocks of the
state,

Fair, Wearing .
Brown Shirt & Black Pant, Admitted in Aruna Asaf Ali

Hospna from the area of PS Lahori Gate, During the
| treatment doctors declared him dead. .
In this regard a FIR /DD No. 09-A Date 06-Nov-2016 has |
| beenregistered at Lahori Gate Police Station, Delhi.
| Sincere afforts have been made by local palice to trace
outinformation about this person but no clue has come |
tolight so far,
Any person having any information or clue ahout this |
| person may kindly inform to the foflowing. SHO | i

| DP/7049/NI6.pjice Station Lahori Gate, Deihi |
Ph. No. 011-23953776 Fax: 011-23925900 i
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